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MINISTRY OF CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION

(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 13th October, 2017

F. No. 6/6/2014-BIS (Pt. III).—Whereas, the
Bureau of Indian Standards Act, 1986 has been
repealed by Section 43 of the Bureau of Indian
Standards Act, 2016 (11 of 2016);

2. And whereas, the process of making regulations
under section 39 of the Bureau of Indian Standards Act,
2016 may take some more time;

3. Now, therefore, it is hereby notified that till such
time the new regulations are issued under the Bureau of
Indian Standards Act, 2016, the regulations and orders
made under the provisions of the Bureau of Indian
Standards Act, 1986 shall have continued effect.

P.V.RAMA SASTRY, Jt. Secy.
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